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1300 hrs,
PAPERS LAID ON THE TABLE

REPORT ON Tax WORKING Or DErOSIT

INSURANCE CORPORATION BOoMBAY FOR

THE YEAR 1074 AND NOTIFICATION UNDER
CustoMms AcT, 1962

THE MINISTER OF STATE IN-
CHARGE OF THE DEFARTMENT OF
REVENUE AND BANKING (SHRI
PRANAB KUMAR MUKHERJEE)' 1
deg:

(1) to re-lay on the Table a
copy of the Report (Hindi ard
English versions) on the
working of the Deposit Insu-
rance Corporation, Bombay,
for the year ended tne 3lst
December, 1874, along with
the Audiled Accounts, u nder
sub-section (2) of seclion 32
of the Deposit Insurance Cor-

poration Act, 19ul. [Placed
in Labrary. See No. LT-
10042/76].

42) to lay on the Table a copy of
Notification No GSR. 441
(Hindi and English versions)
published 1n Gazelte of India
dated the 27th March, 19876,
under section 150 of the Cus-
tomg Act, 1062 together with
an explanatory memorandum.

Placed in Library See No
LT-10602/701,

JANNUAL REPORT OF INDIA  TOURISM
DeviLOPMENT CORORATION TOR 1874-75

THE MINISTER OF STATE IN
THE MINISTRY OF TOURISM AND
CIVIL AVIATION (SHRI SURENDRA
PAL SINGH): I beg to lay on the
Table a copy of the Annual Report
(Hindi and English versions) of the
India Tourism Developmeni{ Corporsa-
tion Limited, New Delhi, for the year
1874-75 along with the Audiled Ac-
counts and the comments of the Comp-
troller and Auditor General thercon,
under sub-section (1) of section 619A
of the Companies Act, 1856. [Placed
4n Library. See No. LT-10803/76).
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DisuRANGE (th-) W 1976, TR
aency  Risks

(Anety) m lﬂl. BMERGENGY
Riiks (UNDRRTAKINGS)  INKURANGCE
ScuEme, 1874 ¥re, (AMOT.\ ‘

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRIMATI
SUSHILA ROHATGI); I beg to lay on
he Table—

(1) A copy of the Insurence (Amend-
ment) Rules, 1076 (Hindi and English
versions) published in Nojfication No
GS.R. 404 in Gazetle of lndla dated
the 20th March, 1976, under sub.sectien
(3) of section 114 ef the Insurance Act,
1938. [Placed in Library. See No.
LT-10604#76].

(2) A copy of the Emergency Risks
{Goods) Insurance (Amendment)
Scheme, 1976 (Hindi and English ver-
sions) published in Notification No. 8.0.
201(E) in Gazette of India dated fhe
18th March, 1876, undewy sub.gection
(8) of section 5 of the Emergency Risky
(Goods) Insurance Act, 1971. [Placed
mn Library See No, LT-10605/ Tt{].

(3) A copy of the Emergency Rugks
(Undertakings) Insurance (Amend
ment) Scheme, 1876 (Hind: and Eng-
lish versions) publjshed in Nolification
No S0 202(E) in Gazette of India clated
the 18th March, 1976, under sub.setiion
(7) of sechhon 3 of the Emergenty
Risks (Undertakings) Insutance Acf,
1971. [Placed 1n Library. See No. LI-
10606/76)

(# A copy of the Annual Reporl
(Hindi and English versions) on the
working of the Industrial and Commer-
cjal Undertakings of the Centrol Gov-
ernment for the year 1974.75— Volu-
mes 1-—III. [Fuced {n Library, 3ce
No. LT-10607/76].

(5) A copy each of the Detailed De-
mands for Grants (Hind:i and Enghsh
versions) of the following Ministiies
for 1976.77:—

(i) Ministry of Chemicals and Fer-
tiljzers;



.
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() Ministry of Information and
Broedcasting;

{ith Ministry of Petrolaum.
Elaﬂd in Library, See No. LT-10608/

A———

1281 brs,
ABSENT TO BILLS

SECRPTARY-GENERAL: &, 1
lay on the Table following ten Bills
pagsed by the Houses of Parliament
during the current session and assented
to since a report was last made to the
House on the 26th March, 1976:—

(1) The Appropriation (Vote on
Account) BiD, 1876.

(2) The Gujarat State Legislature
(Delegation of Powers' Bill,
1676.

(8) The Contempt of Courts
{Amendment) Bill, 1976.

(4) The Kerala Legislative As-em.
bly (Extemsion of Duration)
Amendment Ball, 1976.

(8) The Appropriation (Railways)
No. 2 Bill, 1976,

(6) The Appropriation (Ealways)
No, 5 Bull, 1976.

(7) The Foreign Contribution (Re-
gulation) Bill, 1976.

{®) The Tamil Nadu Appiopriation
Bill, 1878

{9) The Tamil Nadu Apprepriation
(No, 2) Bill, 1976,

(10} The Gujarat  Appropriation
Bl 1976
——
"1-1/2 hrs
AIT ACCOUNTS COMMITTEE

Honsagp anp NINETY-THIR® REFORT

£HRI H. N. MUKERJEE (Calcutta-
North.East): 1 beg to present the
Hundred and Ninety-third Report of
the Public Accounts Committee on
paragraphs included in Chapter IV of
the Meports of the Comptroller and
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Auditor General of India for the years
1871-78 and 1072.73, Union Govern.
ment (Civil), Revenue Receipts, Vol
II—Direct Taxes—Gift Tax-relating
fo the Department of Revenue and In-
surance,

——

SHRI THA KIRUTTINAN (Siva-
ganja): Before going to the next item,
may 1 draw your attention to the notice
thaf { gave about the aeath of wme
Mr. Balakrishnan who was arresisd
under MISA . Whether he died in the
prison or outside®

MR, SPEAKER: You have not rg-
ceived my conseni. Ii is not in order
to raise it like that. If you have given
notice, I will consider that.

SHRI1 C. T. DHANDAPANI (Dhara-
puram): 1 want to know whether ihe
death of DMK Secretary was natural
death or un-natural (Interruptions)

SHRT THA KIRUTTINAN: Since
Tamu Nadu is under President's Rule,
the Home Minister should make a

statement in the House. (Interrep.
tions),

MR SPEAKER: The Home Minusw
ter.
1202 hrs.

DEMANDS FOR GRANTS 1976-T7—
MmvisTRY Or Homz ArraiRs—Conjd,

THE MINISTER OF HOME APF-
FAIRS (SHRI K. BRAHMANANDA
REDDY). Mr. Speaker Sir, I feel most
thankful to the large number of hon,
Members who have partivipated in the
Jdi.scussions on the Demandg of this
Muustry. It is 3 matler for gratifica
tion that many hon. Members who
spake, fely inclined to pay a comuli.
ment {0 the way the Ministry has
functioned in the last one year. It I»
a welcome phenomencn and an behald
of all the functionaries of 10y Ministry,
I wish to express our grateful thanks
1o those who have heartened us for &
betler performance in 1976.77.



